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E.8.I. Scheme for Rural Workers

*889. SHRI K. RAMAMURTHY:
WiU the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pirated to 
*tat« ;

(a) whether Government have com
pleted the examination of the possibility 
of extending the Eaudyeet' State Insur
ance Scheme to rural workers as men
tioned in replies to Starred question 
No. 5ito on the aand December, 1977 aad 
Unstarred question No. 4945 on thr 30th 
March, 1978 ; and

(b) if  so, the action proposed to be 
taken in the matter ?

THE MINISTER OF STATE IN 
THE M INISTRY OF LABOUR AND 
PARLIAMENTARY AFFAIRS (Dr. 
RAM KIRPAL SINHA) : (a) and (b). 
The matter is still under consideration.

SHRI K. RAMAMURTHY : Thu 
question relates to the coverage of rural 
people under the Employees State Insur
ance scheme. This year the agricultural 
workers contributed to the nation a record 
production of 125 million tonnes of food- 
grains. They also form the bulk of die 
rural community. In view of all that, 
will the Government consider 
giving them some incentive like social 
security schemes b>» extending the ESI 
scheme to the rural masses ?

DR. RAM KIRPAL SINHA : We
are very much thankful to the rural workers 
that because of their labour this much of 
production has been achieved. So far the 
social security scheme prevailing in (he 
country has been urban<oriented and 
oriented in the interest of the organised 
labour. We are now seriously thinking 
of devising some plan for the rural workers 
also, but no dear-cut programme has yet 
taken shape.

SHRI K. RAMAMURTHY : This 
Government talk all the time of rural de
velopment and 40 per cent of their aBo-
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cation have been given for the develop, 
raent of agriculture and rural areas. The 
Government aay that the matter is still 
under consideration, which is nothing 
but showing lip sympathy toward* the 
rundpeople. T would like to know whether 
the Government will categorically 
assure this House that they will constitute 
a committee to go into the matter and will 
have a time-bound programme to imple
ment the recommendations of that Com
mittee.

MR. SPEAKER : He said he is
evolving a scheme.

DR. RAM KIRPAL SINHA • The 
hon. Member say» that we arc paying 
only lip service. That is not a fact. We 
are feeling it from the verv core of our 
heart that something tangible should be 
done for the rural workers. As far as the 
question of constituting a committee is 
concerned, at the Ministry level we are 
thinking of devising some plans. Only 
then some action can be taken.

SHRI PURNANARAYAN SINHA: 
May I know whether the ESI scheme will 
be extended to plantation workers who 
are in the rural areas ? Where the 
quantum of medical assistance given bv 
the ESI is more than the medical assistance
given by the plantation owners, will 
extension be considered ?

MR. SPEAKER : I think that is out 
side this question

SHRI VAYALAR RAVI : I am sure 
the Minister is aware of the fact that thr 
rural workers are very much in need of 
ESI scheme, but it is not provided to them. 
On the other hand, it is imposed on orga
nised labour, which is already enjoying the 
medical benefits under bilateral 
agreements. This is the malad). In 
this background, will you review the whole 
enactment and bring a comprehensive 
scheme before this House as early as 
possible ?

DR. RAM KIRPAL SINHA : So 
far as the allegation of its imposition is 
concerned, I deny it.

SHRI VAYALAR RAVI : How
can you deny it ? It is a fact. I obejcted 
to its imposition on the worker* and I 
sent a letter to the Minister. Let Shri 
Varma say whether it is not a fact.

DR. RAM KIRPAL SINHA s As 
for as medical benefits are concerned, it is 
only after the recommendation of the State 
Government that we take it to a particular 
ana. So, imposition by thr Centra) 
Government does not come into the 
picture,

The hon. Member mentioned about 
improving the working of the ESI. Yes, 
we are considering reviewing the func
tioning of the ESI scheme.
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SHRI DINEN BHAITAGHARYYA : 
ESI is a contributory scheme, and those 
who are covered have to make a cont
ribution to it, and even after payment of 
the contribution they are not getting the 
facilities in any respect, medical or any 
other benefit. They are abusing it. So, 
while extending it to the rural people, 
are you going to makr it non-rontributory 
for the rural population ?

DR. RAM KIRPAL SINHA • Only 
when the scheme takes concrete shape can 
it be said whether it willl be contributor) 
or not.

About the prcurnt condition, that the> 
do not get medical benefits and they are 
dbusmg etc. I believe that the waiters 
do not abuse it, and it̂ is valy an aljfgatyoa 
that they abuse the medical benefits.

As far as paucity of medicines and 
other things hinted at bv him are con- 
mrned, I can assure him that we are 
revising the pharmacopoeia alto, and we 
are trying to bring better benefits to them.

Survey by GJ9.I. in H. P. for Mineral*

*891. SHRI BALAK RAM : Will 
the Minbter of STEEL AND MINES 
be pleased to refer to the reply given to the 
Unstarred question No. 743 on the rftfi 
November, 1977 and start:

(a) whether the Geological Survey 
of India carried out surveys for
various minerals like limestone, gypsum,




